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service and presently working as Q?\.DEP\Pﬂ?ERrDISTp\EbU

o}

Y‘ar\ll !Ii‘ll-.OII-ll sxnEdnba RN

I,IAINHM,,PB&VEEA, Wdayéh!er{wlfe of JD-SHAEIOVE,

years, belonging to BIHAR NIDHAN, SABYA,
TER

------------------

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

miyself, my spouse and dependants*®:

A. ptalls of movabie assets .
(Assets In joint name Indicating the extent of joint ownership will also have to be
given}
5r. Description Self Spouse Dependant-1 | Dependant-Z | Dependant-3
Ho. | £NE Name(Ss Nams MName i Etc. Name
(i} | Cash MD-SHA : ' ;
S, 00 5,600 7] Nil NI | N
(i1} | Depasits in : ‘
Banks, Financial AT~ yhee
Institutions And +1 Wi ‘N"l N'il
Non-Banking |4 ao,000/| 35000/
Financial
Campanies
Wﬁif') Bonds, AR 3 o
Debenturas and . . '
Shares ]ﬂ N\\ N1\ 1\“‘ i *\ln N“
companies
(v} | Other financlal : B
institutions, Nll‘ ‘ N‘ \ \
NSS, Postal 1 R V(! !
Savlhgs-, W Nﬂ ‘\
Policies, etc
(v} | Motor Vehicles DA
{details of N;‘ HoN Nﬂ N'\\ N*‘\
make, etc.) oD 410
(vi) | Jewellery (give
details of Ustold - AS g, (stold]
welght and ' i i :
value) Ulver-194m  10om Ni ‘ N \ N |
{vil) | Other assets, :
such as values 4 . . '
of claims / N'l N{\ N#\ NI] N“
interests 5
Note: Value of Bonds f shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed
tompanies should be given.
* Dependant here means a person substantially dependent on the income of the

employes,
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[Mote: Propertles in jolnt ownarship indicating the extent of joint ownership will
also have Lo be Indlcated]

|_No.
(i)

§r.

Dascription

Self

‘Spouss | Dependant-1
Nama(S) Name

Depandant-2

Dependant-3

_Name Big. Name

Agricultural Land

- Location(s)

= Survey number(s)
- Extent (Total
measurement)

-Current market value

Ni\

i Ni\

N Nl

(i

Mon-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement)
~Current market value

Nl

NI | NG

(i}

Buildings (Commercial
and residential)
Location(s)

- Survey fdoor
number(s)

- Extent (Total
measyrement)

- Current market
value

\

Nt Nil

\

il

{iv)

Houses / Apartments,
etc,

- Location(s)

- Survey fdaor
nursiber{s)

- Extent (Total
measurement)

- Current market
value

Nl N

Nl N

v)

Others (such as
interest in property)

M

Ni Nil

Ni | Nil

(2}

1 glve hergin below the detaits of my labiiities / overdues 1o public financial
institutions and government dues:-
[Note : Please give separate detalls for each item)

Hame & addross of Bank )‘

Amntmt outmnﬁing a;
on. anins

sr. Deseription
Ne, Nnan;iul :ntﬁtu';i?n;{s} s
L4 enk (%
(a) (i} Loans from Banks g E

6 o060 /|

{il} Loans fram m finandial
institutions

i

(ill) Government Dues:
{a) dues to departments
dealing with government

accommodation

Nil

(b) dues to departments
dealing with supply of
water

Nil

(c) dues to departments
dealing with supply of
electricity

Nil




Lot i R EL TR o o R

(d} dues to departments \
dealing with telephones I
(e} dues to departments
dealing with government £ N c‘\
transport {including -

raft and helicopters) : L
(F} Other dues, If any XH

(5} (1) Income Tax including PAN-NO- £ RM \Qp 55-0[1_@

surcharge [Also indicata
the assessment year upto
which Income Tax Return
flled. Give also Permanent

Account Number (PAMY]
(1) Wealth Tax [Also ;
Indicate the assessment I\M
year upto which Wealth
Tax return filed.]

(Ili} Sales Tax | [QOnly in N b ‘
case of proprietary !
business]
“{iv) Property Tax INKL
C.  Personal Detaj|
GPF/CPF/PRAN No. - ' n_o 14 5355’4 0b
Gender - (M7F)
Date of #sirtn i L ]o [ ©[o MENKREA (BD/MM/YrYY)
Class/Group = @ ’ [A/B/C)
Cadre " [BIuRRNETHAN CAGHA. ]

(FUll Name e.q. B.AS.-Bikar Administrative Service,
B.5,8.- Bihar Secretarlat Service ete.)

Hame District - PAT N A T

I hereby declare that the above details are true to the best of my
knowledge and belief,

Signature .. G\ SN G
Name of Emplu',ree I Ps.fNﬂt’l .P' ﬂQ\VE CN

Place:, ‘P H TNQ eﬁlgnatlonmb..g..&..ﬁ AP 6@2)1’3 TRIQU TER .
pate: 1 2./0.2 2024 Department:. BTHAR NZDHAN. SABHA .
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in preseribed format,




